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New Delhi , this the 13 th day of -January, 2000

Hon'ble Mr. S. R. Adige, Vice Chairman(A)
Hon'ble Mr.Kuidip Singh,Member (J)

RA 154/98 In MA 1576/98
OA 1858/97

Director )(3e!iera! ,
Home Guards and Civi l Defence, Delhi Administrat ion,
Raja Garden, New Delhi ~ .Appl icant
(By Advocates - -Sh . Jdy S i ngh , through proxy counse I

Sh . -A I ok and Sli . Ra J i nder Pand i t.a )

Versus

Kedar Nath S/o Shr i Ganga Din
R7-7 Rtianat Garden, M-a I iaia Rn,ad, Pa lam

Delhi '" ' ' ' Respondent

(By .Advocate ~ S h r i S . K. . O u t a )

R.A.No. 182 of 1997 in M.A. No. 1884/98
O.A. No. 1910/97

Director General . ^
Home Guards and Civi l Defence, Delhi .Administration,
Ra J a Garden , New Delhi ~ .Appl icant

(By Advocates - Sh. Jog Singh . through proxy counsel
Sh.A I ok and Sh.Raj inder Pandi (a)

Versus

1  . Mam Chand S/o' Shri' Burilian
R/o K-5,Market Shakarpur
De I h i

'  2 GoV t . of N . C . T . t ti roug.h
Commandant General , Home Guards' and Civi l Defence
C.T. I . Ccjmp I e y. , Ra j a Garder- .

Ih i . , ~ Respondents

( Bv Arivoca ! e - Sfjri S . K . (rui'J a )

I

n .
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R.A. No.153/98 In

M.A. 1575/98

OA 1937/97

2-1

Director General,

Home Guards and Civil Defence,

Delhi Administration,

Raja Garden New Delhi. Applicant

(Respondent No. 2

By Advocates ; Shri Jog Singh through
Counsel ShriAlok and Shri R. Pandita)
Versus

1 . Mohan Lai S/o. Shri Ram

H, 335, Dakshanpuri, New Delhi.

2. Ram Naresh Singh s/o. Ma ha raj Singh

3. Prem Pal Sharma S/o. Gound Ram

E5/133, Sultanpuri, Delhi.

4. Tapeshwar Prasad S/oi Sukhusah
F-4/731 Sultanpuri Delhi. ■

5j Shankar S/o. G.R. Pchotice

K,arhim Ganj Nev/ Delhi.

6i Dilbagh Singh, S/o. Risal Singh
682^ Gulabi Bagh, Delhi- 7.

7i Sudesh Kumar s/o, Hairi Singh

S.RiS. 5li Village Nasiz Pur

pa lam New De lhi- 45.

8. Prem parkash s/o. Ram .Sarup

H. Noi 99, £xtn-II Nangli Delhi

9i Balbir Singh S/oi Bhoop Singh,

F-74^ Sarai Met Mehrauli N. Delhi.

10. Dharam pal S inghj Bhagwan Singh

R/o. 177/E/30 V/qVid No. 2 Mehrauli

1 1. Ram C hand er s/o. Day a Ram
,H.'No. E-129, Ext. Chatterpur New Delhi.
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29.

25, Hukum Chand S/o» Chiranjl Lai
C-105, Janta DDA Flats Katwaria Sarai
I^w Delhi,

26i Babu U1 msraj E/153j Jagjit Nagar,
Usmanpur, Delhi,

27, Shesh Nath Singh
S/o, Raju Mohan S ingh
B-9/310 Aya Nagar, New Delhi- 47

Ram Bachan Rai, S/q, Bansi Paswan,
rV,P, 322, Wazir Pur Village
Delhi- 52,

Bag Singh S/o, Shera Singh,
r/o, H. No. 16, p,s, Chandni Mahal Delhi- 6.

30. Bhagwan Singh\/o, Uday Singh
r/o. Or. No. 1025 Sector I R.k, Puram,
New Delhi,

(Respondents and
Applicants Noi 1 to 30
in O.A, )

Union of India through its
Secretary Ministry of Home Affairs,
North Blocky New Delhi,

Commandant General Delhi Home Guard,
^liskam Sewa Bhawan,
^ja Garden, New Delhi.
Chief Secretary, National Capital
T errltory of Delhi 5, Shyam Nath Marg.
New Delhi,

Lt,Gov,ernor, Delhi Raj Niwas Maig.
New Dddlhi,

Commissioner of Police
^ • T. 0, New Delhi,

31 ,

32,

33.

34 ,

35,

(Respondents No, 31 to 35
also Respondents Nos, .1, and



)

>2. Dlgeb Singh -S/o. Rugubir Singh,
'^7| E/ ,fard No. 9
Mehrauli New Delhi,

'^J Singh77/E/31, ,vard No. 2, Mehrauli
New Ddlhi,

14. Lai Bahadur Sinqh S/n Ro di
1-104 chs ^ Singh'  hinya Campur, New Delhi

t^..Bishan CevCha^hary S/o. Ra. Pi^are
«-11, Sewant I.A.R.i. New Delhi.
Sajjan Rai S/o, Deveki Rai
1-235, Chadya Colony Puash Ne„ Delhi- ,2.

"Shand-  . hadya Colony, Pusha New Delhi- 12."
'8. Shrl Jha Prasad S/o. Ubrodant

ype 11, a09 Krlshi Kuddlhl New Delhi- 12.
^9. Shiv Karan, S/o. Khanai Chahan

•  o. 207, Punjabi Basil BJJit
Nagar, New Delhi- 12,

20. S-taraghan Mehto, s /o. Devban
o. 446, Krlshi Kundli New Delhi.

21- Maender Mehto, s/o. Deban'«9, Krlshl Kundli Inder Purl , New Delhi- 12
^22, Rajinder Kumar S/o Dan u

/o, uaiip Kumar Gaur,
23. Dewan Singh

Vo, Narain Singh,

24. Mahesh Ram S/n DK o4m 3/0, Phudeni Ram,
B/o, B—81 1 TT P/^ 1JJ Golony Inderpuri
New De-lhi- 12,
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R.A. 181/98 In

M.A.1883/98

O.A. 1909/97

Director General

Home Guards and Civil Defence,

Delhi Administration

Raia Garden, Ndw Delhi Applicant/ Respondent
No. 2 Jn O.A.

S/Shri Alok, proxy counsel for Shri Jog Singh and
Rajinder Pandita Versus

3.

4.

Gopal Sharma s/o. Shri

Khem Lai Sharma, r/o.

Sector 12, Kanak Durga

^olony, Delhi

Gajinder Singh s/o. Shri

Govind Singh, Sector 7

Jhuggi No. 79, R.K. Puram

New Delhi.

Govt. of N.C.T. Delhi

through Secretary,

5, Sham Nath Marg, Delhi

I

Commandant Delhi Home

Guard, CTI Complex,

Raja Garden,

New Delhi.

Shri U. Srivastsva, ©unsel.

./? .

I

Respondents

Applicants

No. 1 & 2 in

O.A.

Respondents

and Respondents

No. 1 & 3 in

O.A.
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RA No.157/98 In

MA 1579/98

OA 2070/97

<4 •
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Director General

Home Guard's and Civil Defence,

Delhi Administration Haja Garden,

New Delhi. Applicant
By Advocate ShriAlok, proxy for Shri Jog Singh, Counsel.

1

3.

4.

Versus

Ashwani Kumar s/o. S h Ram

Prakash, R/o, RZ-43B Sub hash

Park, Uttam Nagar, Delhi,

Yag Narain s/o. Ram Murti,

R/o, 189, Village Gharoda,

Surinder Colony, Majra Burari,

Delhi,

Laxmi Ram s/o, Jagmohan Ram,

r/o, Jhuggi No. 269, Kirti Nagar,

f'^'ew Delhi,
(Respondents).
(Applicants No. 1 to 3 in

OA)

Govt. of N.C.T. of Delhi

through Commandant General,

Delhi Home Guards & Civil Defence,

CTI Complex, Raja Garden

'^evv Delhi,

(Respondent)
\

Respondent in CV\,By Advocate Siri S.K. Gupta
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RA No.156/98 In

ma'1578/98

OA 2271/97

Director General,

Home Guards and Civil Defence,

Delhi Administration,

Raja Garden, New Delhi. Applicant

Shri ALok, proxy counsel for Shri and
Shri Ra^inder Pandita.,

Versus

1. Shri Khem Chand Shamna,
S/o. Sh Mohan Lai
r/o. 631, Krishna Gali
No. 12, Adarsh Mohalla

Maujpur Delhi_ 53

2. Sh B raham Dev , :
s/o. Gh Isri Prasad,
r/o. 3/439, Dakhshni Puri,
Delhi 62

3. Shri Cfiaran "Singh
s/o. Sh Ram Kumar,
r/o. H. No. 155 V Block,
Sector A Bhagwari Vihar,
Uttam Nagar N. Delhi

4. S h Suitan Singh
s/o. ^h Dharam Chand

1"/o• 523, Muka Pura
^ubzi Mandi Delhi 7

Sh Ram Niwas,
s/o, Sh Ram Prasad,
r/o. 9/4166 Gali No. 12,
A jit Nagar,

Gandhi Nagar, Delhi- 31

Shri VI jay Pal Singh s/o.
2h Mangla Singh r/o. H. No. 7^5
Kalyan puri Delhi .

,  ' . ■/>
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7. Sh Sobharnsingh S/o,

Chet Ram, R/o,

1-228, Karampura

Nev/ Delhi- '5

6. Shri Prithvi Singh

s/o. Sh Khajan Singh
r/o. DB- 299,

^^ast Gokui Puri,

'-onoT Road, Delhi.

9. Shri Rajender Prasad Tiv/ari

s/o. Sh M.P.Tivvairi,
r/o. 124, Khilona Bagh,
Model Town, Delhi- 9

(Respondents /Applicants No.
1  to 9 in O.A.)

10. Govt. of N.C.T. of Delhi

through Ghief Secretary

5, Sham Nath Marg,

Delhi

1 1 .Comnii ssioner of Police

'^ej.hi Police Headquarters,
IP Estate,

New Delhi- 2

(Respondents)

Respondents Nos, 1 & 3 in

O.A. )

By Advocate Shri J.C. Madan.

/I-
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RA No.159/98 in

MA 1581/98

OA 1780/97

■ ''1

Director General,

Home Guards and Civil Defence,

Delhi Administration,

Raja Garden, New Delhi, Applicant
^(Respondent No. 2 in OA)

for Shri Jog Singh, Counsel andShri Alok, proxy

Sh. R. Pandita Versus

1, Durga Prasad s/o, Sh Badlu Ram

R/o, C-8/233, Sultanpuri, New Delhi-41

2, Barkhu Prasad S/o, Sh Felau Ram

R/o. S-bOl , Mangolpuri, New Delhi- 83

3. Moharmr.ad Shaheed son, of Mohd. Siddiq
R/o. 20B, Mangolpuri, Delhi- 83

4. Bheem Singh s/o. Sh Balu Singh
R/o. E-6/6, Sultanpuri, Delhi- 41

.  Sub hash Ram s/o. Sh Chandra Lai

r/o. G Block, Jhuggi No. 112, Mangolpuri Delhi

6. Girish Chandra son of Sh Hari Dutt

R/o. Block Y, 1957, Mangolpuri, Delhi

7. Suraj Bali son of Munna Ram,'
r/o. 0 Block, 46, Mangolpuri, Delhi

8. rtmar Nath son of Sh Ram Singar
r/o. G Block, Jhuggi No. 103, Mangolpuri Delhi

9. Khushiyal son of Sh. Chotey Lai,
r/o. S Block, 539, Mangolpuri Delhi

10. Ramjkshray son of Sh. Banarsi

r/o. S—498, Mangolpuri, Delhi.

■11. Satai Ram son of Sh Tour Ram
r/o. R-4 31, Mangolpuri, Delhi.

12. Dhanush Dhari s/o'. Sh Ram Das
r/o, 474, S Block, Mangolpuri Delhi

,  ■ ~ ~
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13.

14.

15.

16.

17.

18.

19

20.

21.

23.

24.

25.

.26.

27-

Aii S her Khan son of ^h. Rashid Khan,
r/o. E-6/46, Suitanpuri, Delhi- 41

,  \

Rishi Pal Singh s/o. 3 h Shy am Lai
r/o. E-85, Prem Navar Ilird, Nangloi, Delhi

Ram Bahadur son of Sh Chedi Dass,
r/o. Q-15^5, Mangolpuri, Delhi.
S urinder Kumar son of Sh.Tapsi Yadav
r/o. X-672, Jhuggi, Mangolpuri, Delhi.

1

Sanohar Kumar son. of ^h. Kishore Ram
r/o. 0—42, Mangolpuri, Delhi.

Bhola Nath son of Sh. Ram Swoor

e/o. M-84 0, Mangolpuri, Delhi.

Ram Shankar son of Sh. Ram Narain
r/o. D-34, Budh Vihar, Ph II, Kalu Colony Delhi

Ram Kishan son of Sh. Sri Chand

r/o. F-1068, Mangolpuri, Delhi.

Laxman Prasad son of Sh Ram Chandra Shah
r/o. Khuggi No. 104, G Block, Mangolpuri Delhi

Bal Chana son of Sh Ram Narain
r/o. G. Block, Jhuggi '^o. 101, Mangolpuri, Delhi
Babu Lai son of Muneshwar Prasad
r/o. A-228, Mangolpuri, Delhi.
Ramesh Chand son of Sh Raghubir Singh
r/o. L-iV 33/24, Mangolpuri, Delhi- 83

Lakhidar Dass son of Sh Sukhdev Dass,
r/o. RZ-G/680, Rajnagar, II, palam, N. Delhi.
Babu Ram son of Sh. Bhole Ram
r/o. H. No. 1/2, Munirka New Delhi.

Shetra Pal son of £h. Shiv Shankar Lai,
r/o. Shop No. 4 7, Katwaria Sarai, New Delhi.

n-
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Laia Ram son of S h Punl Lai,
r/o liT, Labour Camp, Jhuggi No. 185, N.Delhi,
Rakesh Kumar son of ii h. Bachan i>ingh
r/o. Shop F-47, Katwaria Sarai, New Delhi.

Puttu Lai son of Sh Puran Mai
r/o. Jhuggi No. 185, IIT Ubour Camp, N. Delhi.
Avdesh Kumar son of Sh. Krishna Dev.
r/o. H. No. 460, Sector 2, R.K. Puram, N. Delhi.
Ram Naresh son of Sh. To^ta Ram,
r/o. Shop F-47, Katwaria Sarai, New Delhi.
Girish Kumar son of Sh.Raja Ram
r/o. S hop 47, Katwaria Sarai, New Delhi,
Gajendra Singh son of Sh Tej Singh
r/o. E/"^, H. No. 107, Mangolpuri, Delhi.
Malkhan Siiigh son of Sh.Shiv Charan,
r/o. H. No. 79, Behind Avadhiya Textile, Shadi
Nagar, Azadpur, Delhi.

Chanchal Singh son of Sh. Malakh Singh
r/o. 315, Badli Village,Delhi- 42.

Netra Pal son of Sh. Mangu Lai
r/o. E/7, Sultanpuri, Jhuggi Nq. 305^ Delhi.
Jagram Singh s/o. Sh. Nek Shah,
r/o. Block No. 55 Prem Nagar, Kirari, Delhi.
Rakesh Kumar s/o. Sh. Chandra Bhan,
r/o. 447, Village & PO Ochandi, Delhi.

(Respondents and Applicants No.
1  to 39 in CA ).

Chief Secretary N.C.T. Delhi
Shamna.th Marg, Delhi.

Commandant, Delhi Home Guards &
Civil Defence, CTI Complex Raja
Garden, l^ew Delhi.

■  (Respondents/ Respondents No.
'  i 1 and 3 in O.A. )

By Advocate Shri' U. Srivastava.

28.

29.

30.

31 .

32.

33.

34.

35.

36 .

37.

38.

39.

40.

41 .

n
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RA 161/98 In

MA 1583/98

OA 1857/97

Director General

Delhi Home Guards & Civil Defence,
CTI Complex, Raja Garden,
New Delhi,

Applicant/ Respondent No. 2
Shri Albk,proxy for Shri Jog Singh, Counsel in q.A.
and Shri Rajinder Pandita

Versus

1.

2.

3.

Sudama Yadav s/o, Sh Ram Mahat Yadav,
H/o. H. No. 95, ;.est Patel Nagar Delhi,

Subody Kumar s/o, Sh Badri Narain,
r/o, 196/7 CB Gali, No. 9
Than Singh Nagar,
Anand parbat. New Delhi,

Radhey Shyam s/o. Shri Narain Ji,
R/o, 2/79, Gali No. 2, Hari jan Basti ,
New Rohtak Road. Sarai Rohilla, Delhi

Shyam Lai s/o, Sh. L^handrika Prasad,
r/o. 2/27 Hari jan Basti ,
New Rohtak ftoad, Belhi,

Kanchhi La-1 Sharma s/o. Chiranji Lai
Sharma, r/o. R2- 149, Gali No. 4, Mahavir
Enclave- II palam, Delhi.,

9.

Jeev Lai S/o, Sh. Chander Bahadur,
r/o, Pravariya Camp, Sector Nq. iv,
R.K. Puram, New Delhi,

Lhiesh Prasad son of Sh. Basudeo Prasad,
r/o, 115A, Munirka village, New Delhi,

Respondents/Applicants No. 1 to
7 in O.A.

Govti of N.C.T, of Delhi through
Chief Secretary, 5, Shambath Marg,
Delhi .

Coi^andant, Delhi Home Guards
& Civil Defence, CTI Complex,
Raja Garden, Nev/ Delhi,

Respondents and Respondents
No, 1 ^ 3 in O.A'.

By Advocate Shri U. Srivastava

X-
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RA No.180/98 In

MA 1882/98

OA 1747/97

^,

Director General

Home Guards and Civil Defence,

Delhi Administration,

Raja Garden. New Delhi. Applicant
Shri Alok, proxy for Sh. Jog Singh, Coun3al(Respondent No,2 In O.A.) '
and,Shri Ra^inder Pandita '

1 .

2.

3.

,4.

5.

6.

7.

8.

9.

Versus

Siya Ram,
S/o. Sh Gulzari Lai
R/o. ,:»-38, Mukundpur Villaae
New Delhi- 42

Rishi Pal
S/o. Shri Oh unni Lai
R/o, E-459j, Jahangirpuri
New Delhi,

Laid Ram Verraa
Sh Hukum Singh

R/o. 230 A Railway Road
Shadi Nagar Azadpur
Deliix- 33

Nand Kishore
s/o, Sh Devi Dass,
R/o 1130 Ram Bagh Delhi- 34

Raj Bali
2/°* Sh Ram Partap

» Railway Colony
Shakurpur Basti, New Delhi.

Brij Mohan
s/o. Late Sh GianDev
R/o, B-39, Nehru Vihar,
Tiraarpur, New Delhi- 54

R/o^\^. Sh.C.Gupta
nh ^ wi ' P^tel ChestDhakka Village
Delhi- 9

Estaq Khan S/o, Guffer KhanR/o, H, No, W 21/a 198, R Block
Maya Purl, Delhi, d-i-ock,

Shishu Pal
s/o, Sh Ghure Lai (
R/o E 1135, Jahangirpur Delhi- 33

/  ,
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14.

I5i

10. Bijender Kumar,Sand No. 5019
S/o. Sh Ganga Ram,
R/o. Village Sarai Plpal Thala
Delhi- 33

11 • Hari Chand
S/0. Sh Dull Chand

12. .Hira Lai
S/Oi Jiya Varu

.  R/o. Sangam Park
Bada Nag Ke Pass

^  Ne/^ Delhi- 28

Gaj Raj Singh
S/Oi Sh Hans Raj Singh

N 25/0 100 Lai Bagh
(-•» Road Azad Pur Delhi.

Mahesh Chander
S/o. Sh Shankar Lai
R/o. 0pp. Ayurvedic Hospital
Hader Pur Delhi Chlngi No.C
uelhi •

Charan Jit Singh
S/o. Late Sh Kartar Singh

Pitamber Singh
s/oi Ramakant Sharma
Jj/®* I'-II-ISS Mangolpuri
New Delhi

Sharda Parshad

D/ ' Birbal Singh
Delhi Jahangirpuri
Ram Kishor

Sh Ban Ram^

y- 7°' 160 shadi NagarAzadpur Delhi. ^

Ram Klrpal
Sh Ram Divan

Ram Kishan
S/o. Sh Ram Sunder
R/o. E-1774 Jahangirpuri
Nev Delhi.

16*

17.

is.

19.

20^.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31 .

32.

21• Netra Pal
s/o. Sh Bhudi Singh
R/o. JJ "No. AN 88

Colony
°PP* Nirankari School
New Delhi.

s/5^"qh'' r
R/o'tt A Sharma, l i

""P N- 41, D 4-3^Samaipur Badli, New ollhi. ?
Lai Singh
S/o. Sh RamChand

Krishan Kumar I

a.t. Mill

q/o"cu^" Parshad
R/n* 6ahabadin
y.«ai ;
Ram Niwas, I
Sanad No. 4335

75°'Tam^^h QzhaD^hJameshwar Nagar Azadpur

S/o"'®l^'f'' Pashwan
R/o.' KH 26['^"Krrtl''^M"
Lakkar Mandi'Near Fire Brigade New Delhi-

S/o 'i
R/o! 7-3?'";^'^"^" Singh ' F
Delhi- Cant- ^®"9al

Uroesh Pandey

R/o' nl' PandeyR/o. Bishan Kovla vi 1i= ;
''Ing Road New Delhi- 28^® '
Ashlk All

Atp'offJe'e^'i^ PS Narainafice. New Helhi- 28
Deep Naralh

R/o* TT^^Sl''^P"eshwgr/o JJ Colony ES-2fk'ha 1 \
New Delhi. '^IKhyala)

^ewal Kishor

rt/o." Singh
"ar New Delh(,/
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fX- 33.

34.

35.

36.

-  16 - 3^

37.

I

38.

39.

40.

41 .

42.

43.

Raghu Nath Singh

%l\ 5rugf no! « 86,5166, inderpurl
Halt Shas^ri Park
j^ew Delhi- 1 2

Ram P alst
' c/o Vai,^^ f-> ' '
%o, C-183, sanjay Camp
jhugi No. W-159
N ew DeIhi.

S/o!^Shri Avadh Narain
R/o JJ C?mp No. 41r
04-32, Samaipur Badli
Delhi- 46

Ram Surat
r/o. House No. |P»
Harijan Seyak Sangh
KingswayCamp
Delhi- 9

\fo. Sh^imar Bagh, Behind h-l'.
East Dayal School, Delhi.

Q/n Shri Bishamber DayalIshwar Singh 5/o. [
K-365, Jahangirpuri Delhi.

Shot Ram. R/o. 2/B, Kewal Park
Azadpur, Delhi- Ji

■ 5^fa^Nagrr! DoSbll'sio^ly, Dalhl.
Railnder Prasa. r/o1 No. 3, OPP »Ainl Club,
Vi^ay Nagar, Delhi.

Ifo! S!S94r?;bfn,rrp"!krH- Belbl.
Prem Dev Singh S/o.
r/o. Gali No. ^ '
Nathu Pura Kund Burati Delhi.

/

(Respondents \r, nA^
(Applicants No. 1 to 43 in OA)

44. Chief Secretary,
5, Sham Nath Marg, Helhi.

46. corar.andant Delhi H""®
8. Civil Defence, CTI Complex,
RajaGarden, New Delhi.

Respondents

(Respdt No.

1  & 3 in O.A.

By Advocate Shri S.K. Gupta,
a
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RA No.162/98 In

MA 1584/98 ,

OA 2564/96

A">

Director General Home Guards, . i - +
and Civil Defence Delhi Admn. /rP^ Nn 2 in
Raja Garden New Delhi. (Respondent No. 2 in

Shri Alok, proxy for Shri Jog Singh, Counsel*
and Sh. R. Pandita. Versus

1 .

2.

3.

4.

5.

6.

7.

8 .

9.^

10.

1 1

12,

-  1 3

1 4 ,

1 D

16.

17.

Sh Sadhu Ram S /o. Sh Ram Bachan

Sh Hari Ram Gupta S/o. Sh Roop Narain

Sh Mukesh Kumar S/o. Sh Khem Chand

Sh Ganar Mahato S/o. S h Janak Mahato

Sh Jai Bhagv/an S/o. S h Budh Ram

Sh Sita Ram S/o. S h Ram Prasad Yadav

Sh Brij '"ohan Niishra s/o. Sh B.D. Vdshra.

Sh Hari Ram S/o. Sh Sah Dev

Sh Brij Singh Vo. Sh Mahi Lai

Sh Abdul Ghani S/o, S h Rehmat Ullah

S h Parma Nand Jha S /o. S h R. N. Jha

Sh Babu Lai S/o. Sh Ghure Lai

Sh^Ham Chander Kushwah S/o. Ram Paxsad

Sh Naresh Chander s/o. Sh Ram Narain

Sh Vivekanand S/o. Sh Devanand Upadhyay

(Respondents & Applicants
Np. 1 to 15 In O.A.

Chief Secretary,
5, Sham Nath Marg,
HeIhi .

The Commissioner of Police
Delhi Police Headquarters,
IP Estate,

.  Delhi.

(Respondents & Respondents No.
1  & 3 in C.A. )

By Advocate.Shri J.C. Madan.

/7
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X  ' RA No.179/98 In

MA 1881/98

OA 2560/96

Director General

Home Guards and Civil Defence,

Delhi Administration Raja Garden,

i^w Delhi,

Shri Alok, proxy for Shri Jog Singh, Counsel (Respondent No, 2 in GA),
and Shri Rajinder Pandita.

Versus

Applicant

1

n

4

5

7

c,

9.

Sh Mahabir Singh
S/o, S h Bhopal Singh

Sh Ja^dish Narain Mishra
s/$o, Sh Rama Pali Mishra

Sh Nathu Ram
S/o, Sh Pokh Pal

Smt. Lai Mani
rv/o, Sh J.P, Verma

Smt. Parmeshwari
W/o, S h Ra.jinder

Sh Rara Murat Singh
S/o, Sh Ram Singh

Sh, Ra m P a 1
s/o, Sh Gajraj Singh

(Respondents and
Applicants No. 1 to 7

in 0.A.)

Govt. of N.C.T. of Delhi
through Chief Secretary,
5, Sham Nath Mai-g,
Delr.i, ■

The Comrrdssioner of Police
Delhi -Police Headnua rters ,
if ESTATE
NEW DELHI. (f^spondents)

(Respondent Nos, 1 & 3 in OA)
By Advocate Shri J.C. Madan.

A



RA No.158/98 In

MA 1580/98

OA 1823/97

I ^

0

/  V

Director General
Home Guards and Civil Defence,
Delhi Administration
R^ja Garden, New Delhi, Applicant

Shri Alok, proxy for Shri Jog Singh, Gbireel (Respondent No. 2 in O.A.)
and Shri Rajinder Pandita.

Versus

1.

2.

3.

4,

Bal ̂ ishan s/o. Nathu Ram
r/o, 0-1641, Jahangirpuri ,
Delhi.

S urinder Kj^mar s/o. Yogendra Nath
14/27, Shakti Nagar,
Delhi.

Hedai '^arain s/o. Gurucharein,
r/o. C-1693, Jahangirupuri
Delhi.

Ramdev s/o, Babu Lai
r/o, 491, Jharoda, Delhi

Respondents

Applicants
in O.A.

5.

6.

Chief Secretary,
5, Sham Nath Marg,
Belhi,

Commandant Delhi Home Guard,
Civil Defence, CTI Complex,

Haja Garden, New Delhi,

Respondents

Respondents
in O.A.

> ' By Advocate Shri S.K. Gupta.

A

Coo-i ■ 1"^/
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RA No. 155/98 In

MA 1577/98

OA 949/97

n

Director General

Home Guards and Civil Defence,

Delhi Administration

Raja Garden, New Delhi.

Shri Alok, proxy counsel for Sh. Jog
Singh, Counsel & Sh. R. Pandita.

Versus

Applicant

(Respondent No. 1 in O.A.)

1. Bholey Shanka r

s/o. S hri Bidhi Ram

r/o. Chamber No. 72,

Tehsil Compound,

G ha zi abad.

2.- Commandant Delhi Home

Guard Niskam Sewa, Bhawan,

Raja Garden, New Delhi.

3. Chief Secretary,

Govt. of N.C.T. of Delhi

Sham Nath Ma rg ,

Delhi.

(Respondent
(Applicant in O.A.)

i

j  Respondents

j  Respondents No. 1 & 3

j  in O.A.

J

I

Shri J.C. Madan, proxy counsel for Shri Rishikesh, Counsel.

■  . /I
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RA 160/98 In
MA 1582/98
OA 1712/97

Director General,

Home Guards and Civil Defence

Delhi Administration,
Raja Garden, New Delhi

i > Sh. Alok, proxy for Shri Jog Singh and
Shri Rajinder Pandita.

Versus

\

Applicant
(Respondent No. 2 in O.A.)

Shri Ubendra Singh,
s/o. Sh Bailcha Singh,
^/o, C Block, 2nd Pusta
Sonia Vif^ar, Gokul Puri
Delhi- 11009^

Sh Devender Singh
s/o, Sh Kalka Singh '
R/o. H. No. 682, Gali No.
8/3, Block, B, Sonia Vihar
Gokul Puri .

•N '

Delhi _ 1 10094

Shri Ashok Kumar,
s/o. Sh Bhagwan Bakhash Singh
Vo- C-109, Gokul Puri
Ganga Vihar Delhi- 110094

Sh Uday P al Singh, S/o.
Sh Naulakh Singh fi/o. 380-A
"Krishna Gali Nq. ii Mauj Pur
Shahdara Delhi
Sh Ram Anuj Mishra,
S/o. Sh Ram Deo Mishra,
R/o. J-186, Gali No..12,
Kartar Nagar, New Usmanpur Delhi
Shri Rajender Singh, S/o. Sh Surinder
Singh, R/o. H. Nq . j.gpi Gali No. 1
Shivaii Marg, Kartar Nagar
Delhi-,_i 1 0053

/I
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7.

10.

1 1 .

12

7 I u

Shri Isamool Haq.

S/o. Shri Mohd.,Hanif
R/o. Jhuggi No. 115, New
'^rishna Park,

Vikaspuri, Delhi.

Shri Ram Shankar

s/o. Sh Sada Nand

r/o. K-1 Extn 17 Mohan Garden,
Uttam Nagar, New Delhi- 59

Sh Ram Na re sh Singh

s/o. ^h Bare Singh,

r/o. 48, Nand Ram Park,

Uttam Nagar, New Delhi- 59

S h Devender Singh

s/o. Sh Khacher Singh

r/o. E-227, an Vihar Phase- 5
Uttam Nagar, New Delhi- 59

(Respondents) Applicants 1 to 10 in O.A,

The Government of N.C.T. of

Delhi

through Chief "Secretary,

5, Sham Nath Marg,

Delhi.

The Commissioner of Police

Delhi, Police Headquarters,

I''' Estate, Nev/ Delhi.

CRespondents)

Respondents 1 and 3 in O.A,

Shri J.C. Madan, Counsel .

I
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R. A.No.178 of 1998 in
M.A . No. 1880/98
0 . ,A . No. 1964/97

Director General ,
Home Guards and Civi l Defence
De1h i Adm i n i s t r a t i on,
Raja Garden,New Delhi AppI i cant

(Bv Advocates - Sh . Jog S i ngh , t hrough pro.xy counse I
-  sh.Alok and Sh.RaJ inder Pandi ta.)

\

Versus

1 . Jai Nara'in
S/o Shri Jpgdhar Yadav
R/o H-2,House No.141
SuI tan Pur i ,DeIh i

2 . C<;>mmandant Genera I ,
Home "Guard.s and Civi l Defence
C.T. I .Complex.Raja Garden,
De I h i .

(By Advocate - Shri U.Srivastava)

- Respondents

C.P. 235/98 In
R.A.No.164 of 1998 in
M.A. No.1650/98
io.A. No.1889/97

D i rector Genera I ,
Home Guards and Civi l Defence
De I h i Adm i n i s t ra t i on ,
Raja Garden,New Delhi AppI icant

(By A.dvbcates -  Sh.iJog Singh,through proxy counse
Sh.Alok and Sh.Rajinder Pandi ta)

Versus

■  I- ■

1 .Ram Bahadur

S/o Shri Halvadi
R/o Pfavariaya Camp,Sector-VI
R.K.Puram,

New DeIh i

2.Umesh Kumar Sahu
S/o Shri Pritam Prasad Sahu
r/o MS-118,Har i Nagar,
Main Maya Puri Road,
Del hi

3.Sh. Chotey La I , '
S/o Shri Sarju Ram
R/o P1/780,Sul tan Puri
Delhi

4.Sh.Cm Prakash
S/o Sh.Jagat Singh "
R/o H.No.460,Sector 2 , .
R;K.Puram,New Delhi

j-



T
5. Commandant r. • r-

Delhi Home Guard. C.T.I.Complex.Ra^a Garden
New Delhi. " Respondents

(By Advocate Shrl U.Srivastava)

ORDER COralJ

t r-.' 5

ii ■

-  BV Hon'ble Mr.S..,R_.Adiae J/ice Chaii:»ai!

1, Heard both the sides on the Review

Applications seeking review of the Tribunal s impugned

order, in the relevant OA. and for its placement

before a Larger Bench for final adjudication of the

matter. '

2. This case involves disengagement of Home

Guards. After the impugned order was passed, the Full

Bench of Central Administrative Tribunal.Principal

Bench in its order dated 25.11.99. has followed the

Delhi High Court's order dated 25.6.99 in C.W.P.

No.4286/97 - Mansukh Lai Rawal & Others Vs. U.O.I. &

Others and has separately adjudicated on cases

involving disengagement of Home Guards, in terms of

the aforesaid order of Delhi High Court dated 25.6.99.

3. It is the aforesaid order of the Delhi High

Court dated 25.6.99 and the Full Bench's order dated

25.11.99 Which now holds the field. Under the

circumstances, the i#pugned orders do not require any

review.

The Review Applications are dismissed.

5, Let a copy of this order be placed In each

of the R.A. case records.

&

Kf-:

/dinesh/

(Kuidip Singhy^
Member(J)

(S. R.Adige/
Vice ChairmantA)

Couii Ojjics*
'•'Wrjj . Frikuaal

''..Kii. Deiii

Ifouic,


